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country and with this object in view, 
issued their (Ministry ot Works, Hous
ing and Supply) Resolution No. Pur-I-4
(I), dated the 20th June 1952 to pro
vide for adequate preference to Cottage 
and small-scale industry products over 
Mill-made articles.

(Copies of the Resolution were also 
forwarded to all State Governments.

(d) A uniform policy is being follow
ed by the Central as well as the State 
Governments in so far as the principle 
has been accepted that preference is to 
be given to the Small-scale and Cottage 
industry products over the Mill-made 
articles. Each State is, however, free 
to adopt the percentage of price prefe
rence that may be considered necessary 
by it in accordance with the conditions 
obtaining in the State and the nature 
and the importance of stores to be Dur- 
rhased

H lln isU

Soaps

/ i 68. Shri V. P. Nayar: WiU the
Minister of Commerce and Industry

be pleased to state:
(a) the total caiyital invested in soap 

factories;
(b) the share of foreign capital in it; 

and
(c) the total annual profits made by  

these factories during the period 1947' 
48 to 1952-53?

The Minister of Commerce and In
dustry (Shri T. T. Krlshnamachari: (a)
According to the information available 
with the Government, the total capital 
Invested in the machanised soap fac
tories is approximately Rs. 12i crores.

(b) and (c). Information is not avail
a b le

Aoartala Camp

469. Shri Biren Dntt: (a) Will the 
^Minister of Rehabilitation be pleased 

to state what is the number of inmates 
in the camp for unattached women at 
Agartala?

(b) How many of them have been 
sent out? .

(c) What were the reasons for their 
being sent?

The Minister of Rehabilitation (Shri 
A. P. Jain): (a) 600,

(b) 27 were asked to leave the Home 
but subsequently 5 women with their 
dependents were re-admitted.

(c) Misconduct including assaulting: 
of cook and breach of discipline and 
oarticipation in antisocial activities.

Silk Fabrics

470. Shri Bhawanji: (a) W ill the  ̂
Minister of Commerce and Industry be
pleased to state what is the total Indi
genous production of silk fabrics iiv 
the country?

(b) What Is the total domestie^ 
demand for the article?

(c) Is it a fact that there has been- 
a complete ban on the Imports of silk  
fabrics for the last few  licensing: 
periods?

(d) If so, what are the reasons for  
such a ban?

(e) Has the attention of Government 
been drawn to the fact that as a result 
of the inadequacy of the supply posi* 
tion in the coimtry, the price of th e  
article has risen substantially causing* 
great hardship to the consumer?

The Minister of Commerce and In
dustry (Shri T. T. Krishnamachari)r
(a) and (b). Demand has been esti
mated by the Tariff Commission at 
about 9 million yards. Production has  ̂
varied from year to year according to* 
demand.

(c) No, Sir, imports of silk fabrics- 
containing more than 10 per cent, and  
up to 90 per cent, silk are being per
mitted to limited extent since Marche 
19.53. •

^d) Question does not arise.
^e) Yes, Sir; in June last a represen

tation was received from an Associa
tion of merchants in Bombay. It was 
apparently based on the misapprehen- 
•lon that imnorts were banned.

Silk
471. Shri Bhawanji: (a) Will the 

Minister of Commerce and Industry
be pleased to state what is the indi
genous production of raw silk-charka 
and filature in the country?




